
 
 

LEGISLATIVE ASSEMBLY 
NATIONAL CAPITAL TERRITORY OF DELHI 

  

 REVISED LIST OF BUSINESS   
 

Thursday, 17 August 2023 / 26 Shraavan 1945 (Saka) 
11.00 AM 

 
1. Special Mention (Rule-280) : 

The following Members to raise matters under Rule-280 with the permission of the Chair: 
 

1. Shri Jarnail Singh 
2. Shri Sanjeev Jha 
3. Shri Rajesh Rishi 
4. Shri Ajay Mahawar 
5. Shri Mukesh Ahlawat 

 

6. Shri Rituraj Govind 

7. Shri Vijender Gupta 

8. Shri Abdul Rehman 

9. Shri Abhay Verma 

10. Shri Rajendra Pal Gautam 

 

2. Presentation of Report : 
Shri Rajesh Gupta 
Shri Akhilesh Pati Tripathi 
to present the Fourth Interim Report of Committee on Petitions on non-submission of ATRs. 
 
 

3. Short Duration Discussion (Rule-55) : 
Shri Durgesh Kumar 
Shri Vinay Mishra 
Shri Kuldeep Kumar 
to initiate discussion on the issue of disturbances in Manipur and the atrocities being faced by 
the people there. 
 

 
 

Delhi  
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Raj Kumar 
Secretary 

 
 
 

  




